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'Un dJlatalDlar ,old ,.... ba DIItt1ct 
BJdlwUra 

1866. SHRr GIRDHARI LAL 
VYAS: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a ~ct that while 
jigaing a plattonn for constructing 
road at village Jagpurav Tehsil Asind, 
District Bhilwara, Rajasthan under the 
"Food 'lor work programme" a brass 
container was found; 

(b) whether it is also a fact that 
there were gold sovereif.~rl s weighing 
7 kilograms in the said brass contail'lt-
er; 

(c) whether it is also a fact that 
Sarpanch of Jagpura, his s(.'n, a money 
lender and a mate beat up the labour-
ers and took the entire 'told in theIr 
posseSSIon; 

(d) whether it is also a fact that 
the gold has not so far been recovered 

" in spite of lodging a report with the 
police; and 

(e) If so, the officers who conducted 
the enquiry in the matter and the re-
sult thereof? 

THE MIN1STER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAK-
WANA): (a) to (e) According to the 
information received from the Gov-
ernment, Rajasthan, while digging a 
platform for construction of a road at 
village Jagpura, a brass container 
was reported lying buried in the 
field of Shri Chandra Vir Sinih of 
J agpura. Two persons named U da 
and Da)'mal went to Thakur Pratap 
Singh and told him that two persons 
Teja and Ram Chandra had taken 
away the brass container. Thakur 
Pratap Singh called both Teja and 
Ram Chandra and started making 
enquiries at his own level and in the 
process both Teja and Ram Chandra 
were harassed and beaten bv the 
Thakur and his men. 

On being informed by Shrt B. P. 
Singh, Ex-MLA Bhilwara, the Gov-
ernment of Rajasthan deputed two 
officers to visit the 11pot and conduct 
enquiry into the matter. According 
to their report no clue came to their 

notiC& which could show _, conni-
vance of the District PoliCe at any 
level in the disa.ppearan~e or allepd 
misappropriation of the treasure . 

(A case under Section 4031411 was 
registered and, two persons named 
Uda and Raj mal have been arrested 
and thoroughly interrogated. The 
case has since been entrusted to the 
State CID for investigation. 
COlllpatative filllre of eQeDdlture and 
adUevementa between pvt aDd Pa.bBe 

Sectors 
1857. SHRI R. P. YADAV: Will 

the Minister O'! INDUSTRY be pleas-
ed to state: 

(a) the reaSOn for the slow pace of 
Research and Development in industry 
during 74-75 to 76-77; 

(b) the higher percentage of ex-
penditure over it; and 

(c) the comparative figure of expen-
diture and achievements between pri-
vate and pu blic· sectors during the 
above mentioned geriod? 

THE ML'lISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) to (c) R&D expenditure a3 ' re-
ported by productive sector indus-
tries reached a level of about.as 84/-
crores in 1976-77 from Rs. 68/- crores 
in 1975-76 and Rs. 561- crores in 1974-
75. The increase nearly works out 
to 23.5 per cent over 1975-76. 

The expenditure on R&D by the 
Private industries has increased 
from 36.46 crores in 1974-75 to 
Rs. 49.50 crores in 1976-77 and that 
of the public sector industrieS has 
increased from about Rs. 19/ - crore. 
in 1974-75 to about Rs. 34/- croies in 
1976-77. Data on probable- R&D 
achievement in terms of ideiltifiable 
parameters like number of· patents 
sealed, the number CJf processes re-
leased tor commercial e~ploitation, 
rate of production of technological 
innovations is not avail~ since a 
large part of R&D in' industry i. 
undertaken for improving processes, 
cost reduction, substitUtion of raw 
material etc. and is 'for cative con-
sumption. 




